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there will be European po ition also, 
ong ith the other European coun-

trie . How th e po itions will 
harmonise into a common positio 
of the West remains to be · seen. 

Uniformity in Education 
+ 

*481. SHRI •RAM SWARUP RAM:

SHRI SATYAGOPAL 
MISRA: 

Will the Minister of EDUCATION 
AND SOCIAL WELFARE be pleased 
to state: 

(a) whether Government propose
to introduce common system of edu
cation for every citizen of India by 
banning all public schools and mak
ing education a Central subject, 
prescribing one syllabus througout 
the country and giving t1qual oppor
tunities to the students for competi
tive examinations conduct ed by 
U.P.S.C.; 

(b) if so, details thereof; and

(c) if not, tht reasons therefor?

THE MINISTER OF STATE OF
THE MINISTRIES OF EDUCATION 
AND SOCAL WELFARE (SHRIMATI 
SHEILA KAUL): (a) to (c). A 
statement i::. laid on the Table of 
Lok Sabha. 

Statement 

Government does not propose to 
make education a Central subject. 
Although education is a concurrent 
subject. educat'on, particularly school 
education is still primarily the res
ponnsibility of the State Governments. 

Curriculum and Syllabus at the 
school level are prescribed by the 
State Governments and the Boards of 
Secondary Education. At the collegiate 
level, these are prescribed by the 
Vniversities concerined. Expert ad
vice- on the subject is in favour of 
decentrallidng curriculum and sylla
l•Us. 

It has been the effort ot Govern
me t to de elop a uniorm s ructure of 
education viz., 10+2+3 as also to de 
elop model curricula so that, within a
uniform structure, comparable stand
a nis can be maintained. Opportuni
ties provided for mutal consultations
in forums like Conference o:f Boards
of Secondary Education (COBSE), 
Central Advisory Board of Education 
( CABE Conference of Ministers of 

Education, Conference of Vice
Chancellors All India Council of 
Technical Education (AICTE) etc. 
are utilised towards this end. 

In regard to competaive examina
tions conducted by the UPSC equal 
opportunities are available to all who 
fulfill the relevant conditions of eli
gibility. 

It is Government's stated policy to 
equalise educational opportunity. To
wards this end, it has been Govern
ment's endeavour to open as many 
schools as possible to br:Og education
al opportunities within the reach of 
all. 

So far as "Public'' schools. which, 
in effect, are private schools are con� 
cerned because of certain Constitution
al safegua·rcts, it is not possible to 
ban them. 
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i:i � � '5fl �iii �en � 
�� tr � ;; cfi@ :Q"� � � W&
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SHRIMATI SHEILA KAUL: School 
Education is primarily the busines.s of 
the States. Every State makes its 
own syllabi. Though we have gone on 
structural basis on 10 plus 2 plus 3 
pattern as the hon. Member has just 
now mentioned, this we have done to 

..- ensure that there is a basis for solid
elementary education. The NCERT, 
in co sultation with the various States 
has worked out a Minimum Learning 
in regard to Mathematics and general 
Con · unm from classes 1 to 5. This 
is in reg rd t0 Mathematics and gene-
ral enviromnental condi-
di t · ons d to provide for 
varie y of local specifis curri-
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cula to suit the needs of the di verse 
prob1 -s of children. This we have 
done. But to sa that w should have 
one pat ern of education tbl'oughout 
India ould not be the r· ht -thing 1n 
the general outlook of the country 

here such lot of variety exists. Tne 
people living in West Bengal have 
their own way of dressing and ea ting 
and all that which is \'ery different 
from the people of the Punjab for in
stance. So such variety exists. If 

we take the different States, they have 
got their own identity which we like 
to keep. But there are certain things 
as I mentioned which we have got to 
provide. We have given a structure 
to the education in which children ot 
all the classes 1 to 5 can learn pnd 
grow as one. 
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�rw.=ft· � crRIT � mz if Ai'orcr 
� tTim- � I ffr1T 11 CTii lf� +l� I 
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� 1 siT<q" f!trrfi ,;'"tfc:r �R fa-( cFT fwen 

� tfi1 � �r cflTI" �r"{ f;�t· fww 
"QTTITm cfi) �ita Gfi� � tf'11' rr� � f�i 

<ffl � �m tr"{ ��i[1· I lff� r! fr �) 
cflfr tr�cfi'n.: B"�1 trf�� 'ii f:fi� cfil �� cf1t�ft 

f;;i�B' fcF fwen cfi'i �r., ��"{ tl �� ? 

cf2:l"T �cffr{ ect1" GfRI cF( �f�r.-a cf.l 
� A":H"� g"t:; \1�i f� cfiT � �r d"crsi en_ 
�1-.=fT ���I � �h" trf�cfi' f�t cfi1"' 
;st� cfi'� cfir fci�r"{ "{©cff � ? �fcfi' 

� ��� >f!1rf � iilcf� i:r ll� cfi'�T 
1f li"T � fcF f F.i�r{ ., tl � �B"fu� 
if ii!FFTT �r�ar 6"'. fc.ri fwen cf."1 � 
�u�� tr"{�� t for� cflfT ITTcfln:: 
� � B"'+TI fm-en �PH.ff �ITT 
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�6ll� il'�m : � ffl �I 
,T q-Ji� &ffl \l\T "{f � I 

�1 �� � '° : w�a:;· il'�1�, 
lf� csrcHi1T �n) · g I 
SHRIMATI SHEILA KAUL: The 

expression public school is a misno
mer because the schools that are sup
posed to be public are private schools, 

They are o ned eitber by ociet e or 
by associations and they are not Go
vernment schools. So, to say tliat
these public schools should be stop
ped 

�1 �if tiir �-r : R� �c:r,p:
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, .• ftir<l) Wrt=t 1 � : � '1'"{ +r�) u1 ci'Tcf 
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�i�el if��� : i JJ:cfi ��ra ';\'c9rir 
:q-1 �a- � f � �;;� f �m cfi"T � � ili"{� �� 
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crf�cfi FfiB ij �r� Pfi� ii. cf.f .. qrc' 
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f iil·� cf.T ct sit"� � s:.:c("_o� �l"{ cfil=cftfow .,· li� 
cif)t't� �;z q�-;f" q'r�r� cfi rG!·�r �-�r cl� �cf:o T 
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SHRI SATYAGOJ"'AL MISRA: M.r. 
Speaker, Sir, the language and the
spirit of the question is cot the ame

hich I wanted to ask. On the 1-on
trary it is carrying the idea just 
opposite. Le me clear it. We wc1nt 
that Education shoul<i come under the 
State List. Education should not even 
be a Concurrent Subject. Education 
is a very vftal subject. Everybody 
should acknowledge it. I must point 
out that the range of the question is 
so wide that it needs a full discussion. 
For national emotional and intelle(:-' 
tual integration it is necessary that 2

omprehensive education policy should 
be 'framed for the whole of the country. 

Now, Sir, I want to have some clari
fications from the Hon. Minister. Ac
cording to the e Central Government, 
what should be the language or the 
languages which should be taught in

Primary Schools i.e., upto Class V 
standard?. Private schools are creat
ing discrimination among the p€ople. 
So, what is the proposal of the Central 
Government to overcome the constitu
tional hurdles to ban those private 
schools? 

MR. SPEAKER: Bow many questions 
are you asking? 

SHRI SA TYAGOP AL MISRA: There 
is a wide range of questions. What 
step is the Government taking or pro

pos�s to take to make education free

to children upto the age of 14 years? 
This has been guaranteed under the 
Constitution aim this was aimed to 
be achieved by the ye'a.r 1960.

MR. SPEAKER: My God, it is cata

logue it is not a question. 

SHRI SATYAGOPAL MISRA: Is 
Government ready to accept the pro
posai to spend 10 per cent of the Cen
tral Budget for the education of th2 
children of our country?. If not, why 
not? 

MR. SPEAKER: This is not the sup_ 
plemeintary type. Supplem-enta-
ries are short, pungent and incisive,

(BAKA} 

SHRI ·TI SHEILA KA UL_: Sir, 
steps have taken for free educ lion 
for children 'll the age of 14 years. It 
is only the private scbools which
charge fees. But the schools run by 
the Government are free for children 
upto the age of 14 years. And, 3ir. 
be has asked me so many qu.estions. 

M:e,... SPEAKER: You cannot ask all 
question like this. 

SHRI SATYAGOPAL MISRA: 
Language Sir. Sir in a primary 
school what is the language policy? 
Sir, here they are saying one thing aud 
in the countryside they are saying an
other thing. 

SHRIMATI SHEILA KAUL: It is the 
regional language.. The mother 

tongue is to be taught to the child. 

SHRI SA TYAGOP AL MISRA: Only 
the mother tongue or something else? 

SHRIMATI SHEILA KAUL: At the 
Primary level education is through 
mother tongue. 

� u� �+rr�n: G't3) �; .f.=frcn� t 
{zcfi '1f �� f9f� �; �cfi ID? � \JfGI" f �T 
af'TC1" G°I' �T ef'i � cf.T cj�� B � i ?;fq� · 

� ��cf.'r �G,;·r;:1 fcf.�T �I '3"ti<fir l:lm �

�lh cf u r u � � �r ;:i � � f cr, �fl � rcf ;:;i·f .:rcfi 
� �·r;:1 � cpy�Uf � �:g� � � ��� T 
cf.{ �r �r ? � fcti�R "i:fT � ff+r�� r cnr

� � �fr � c;·r� t '3" fl� f f0n cf!! r fwm 

#�c:i q)f b"T�Fi •illf � ? cftiT �cfiT. 

�"cf.r \In;·cr,rn � :i;rr� �·i� � c=r1 '3"� f�w, 
ii '3'ZCtiT� � cf li T f cfil! T t I �iii ITT �-�t 
� �� ii�� Af'cfi".=r � r;j'.i �T -if�· �)11 �q� 
cfm� � �t ;:y@ �1�a- � '3"�i � r� 
�� T q �Tei fi:f,l fT Jl"Ttz err� r �� �� .fiin: 
11n=r�r .-i@ �T - T�T � ih: �T � cfi'T

a� firm- +r?rTW4 cfiT C:!f'fr1 ifl!T � ?

MR. SPEAKER: It does not flow

from. this question. 'Dfils is irrelevant 
We have drawn attention to it already

under 37_7. Now Mr. ,Iagdisb Tytler. 
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Sl\lU JAGDISH TYT lI1)' 

R S aroop Jl j me on-
out tbe clo ing of public cboo , 

you ound 1.h t ther was quite an ap-
:roval from the Treasury as well s 

Opp ition benches. I, as a person 
ho run cbool, am surprised. or 

t p opl ar itting here, th chiloren 
1. ov r 70 per cent of them are study

in public cbools.

MR. SPEAKER: You might have 
und r rat d it. It mjght be 90 per 
c nt. 

SHRI JAGDISH TYTLER: Here e 
t Member who s nd their sons to 
th e public schools in spite of the 
deolo y th y may have, or of the 

ld ology of their parties. I am oot 
ying that public schools should or 

should not r main. It is for the Gov-
rnment to decide. We will all accept 

Government s decis· on. Sut is the 
public school really harming the 
national stream, and is the public 
school really harming the cause of 
national integration?. On this my 
pointed question is this. (Interrup

tions) Don't say that YoU are the people 
who send letters to me to admit your 
children (Interruptions) 

MR. SPEAKER Order, please. 

SHRI JAGDISH TYTL'ER: My point
ed question is this: what faults anci 
strengths have been found in the ure-
sent running of various types . of 
schools which are competing io the 
education of children?Will the removal 
of such schools not also remove the 
healtlhy and clearly competitive spirit 
among the educationists for the better_ 
ment of education and educational faci
lities? what 'steps is Government tak
ing to bring their own schools in com
petition wi�h the public schools? 

SHRIMATI SHEILA KAUL; We 
_have shoWo the direction in this man· 
ner by creating a few Central Schools. 
And I believe they are welcome by the 
public, because there is so much de
mand to· open more Central Schools. 
That shows that he direction shown by 
the opening of Central Sc ools is wel
comed by the public. 

1 

::ifQfij �t 
fcfi r ;r irrrr n
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"' cfllT �rn f�r c:?. � �r cfllr 
�T frt Wft? 

"ltifff fflff ( : � ,fl- � � 
��-rt' �r A . fcf,1;rr�, ijQ cfi�r�r 
qr � ifif+r� fm=rr SfUif �r crrrrft =q-rf� 

�ifi�tii;; , cr,rf�fcri�r � r 
�;nwtifccr �r '1f1' rrrRij'ljc�r � � 
ij 'R"T ij� ijqf� �T Q:JT I ricl �T �� �T 
rn:rr �r fcri � qoa r r1 �r fRr :q-n�� 1 

��ft:r:nfci;� i.:il'"rmir�·rt�� �� 
�� r�m ij "{� � i .,� �� � rep 
� � a� cfi1" q""{rarCT �) I ij :qr� 6 f cll '3rl cITT"
�cr;ft �t ffiefi� arnr" �, �T'f.� \1�' u<tt
�. �41'iff �;,cti'r �;;- �np; �' �cfir ���r
�, � ij'lij' �1 ".,� ci'�r �r Zif'ri=fcli r\°r
� ef .:r� era �'6'� f cf> [t �T �Jf f"{ JTm �
cflJ r �)"{Qr� I f�r!f� Pi ar[cf ��T ll"� ��I

SfTo �T �, 1 �lcffl' : �T 
'l�1�4'T � �anH f=J; rnm cfiT ��J7l 
fcf"P:I � � r �n:r �� ilm i:i .,� � , 
111: lf i�r �r�cft" �� f cfi f�m �+1 ctfiT 
Wf'r �r � at � �t :1;{n: f�f�r ?t
�T �r �n:r � �- �«r "{fatt,Mr.f 
�T� � fum t � lf cfl�T � � cfilf � 
� �;:ftqfBcT �� ��Pi f� 

�AT �T =i:f'Tf� I �Hf�� � �T �� 
� � ilT� \ifT fq-f w;ra T � �� �;:ft
crfutt ��� q ti �T t �T �� � 
��f��r��rlJ�f�r"9n:� 
� fct; cfi ij cfflf' cfT�-=qi�NI'�. �T � 
�nTI�1StJR�r� �m ·�r�. cfi"TfTtir:,� 
trr� �� �- �f� ft� a'TI" ilrtf 
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Gl't �l: ffl � f � f;tzrfi
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Sl{RI SATYASADHAN CHAKRA-

BORTY: In view of the fact that edu
cation is supremely important in the 
life of a society, in view of the fact
also that we have some excellent re--
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comme dalions b the committees like 
ud · r Commit ee Radhakri �n 

Com.mi tee and also the Kothan Com
mission, in spite of all thos recom
mendations e do not have any nati
onal polic. · on education. You have 
come to power. Sufficient time has · 
elapsed. Are you going to formulate
a national policy on education and 
provide guidelines to the States so
that we can have some standard 
policy on education? 

SHRIMATI SHEILA KAUL: I wish 
to remind the hon. member that we 
have already laid on the Table of the 
House all the recommendations made 
bv the different Committees about 
which he had just now mentioned.. 

Prevention of Mental Retardation
+ 

*481-A. S.HRI K. LAK.KAPPA:

SHR.I D. M. PUTl'E 
GOWDA: 

Will the Minister of EDUCATION 
AND SOCIAL WELFARE be plea
sed to state: 

(a) whether it is a :flact that a team
of Scientists at the Indian Institute 
of Science, Bangalore has achieved 
a major breakthrough in the detection 
and prevention of several forms of
mental retardation; 

(b) if so, the deails thereof;

(c) whether according to leading
scientists of the Institue, now mental 
I"ebardation in new-oom babies can 
be detected and effectively treated; 
and 

(d) the iime . by which this new
achievement will be put into operation 
in the hospitals throughout the coun
try? 

THE MINISTER OF STATE . IN
THE MINISTRIES OF EDUCATION 
AND SOCIAL WELFARE (SHRI
MATI SHEILA KAUL): (a) Yes,
Sir. 

(b) and (c). It has been establish·
ed. that when detected ·early, inborn 
errors of metabolism. leading to men
tal retardation, can be treated by 
sui a le dietary therapy. In the 
screening programme developed at 




